GOVERNMENT OF INDIA
MINISTRY OF LABOUR AND EMPLOYMENT

LOK SABHA

UNSTARRED QUESTION NO. 1321
TO BE ANSWERED ON 10.02.2020

FINANCIAL ASSISTANCE UNDER CSS ON LABOUR
11321. DR. VIRENDRA KUMAR:
Will the Minister of LABOUR AND EMPLOYMENT be pleased to state:

(a)the details of financial assistance provided to various States under
centerally sponsored schemes (CSS) on labour during the last three years,
Year/State-wise;

(b)the numbers of labourers benefited through above said schemes during the
last three years and the details thereof, Year/State-wise;

(c)whether the Government of Madhya Pradesh has requested financial
assistance for the schemes/ programmes being implemented for labourers;
and

(d)if so, the details thereof?

ANSWER

MINISTER OF STATE (IC) FOR LABOUR AND EMPLOYMENT
(SHRI SANTOSH KUMAR GANGWAR)

(a) to (d): Ministry of Labour and Employment is implementing one Centrally
Sponsored Scheme, namely National Career Service (NCS). The NCS project
includes establishment of Model Career Centres (MCCs) in employment
exchanges and institutions of repute to provide variety of employment related
services leveraging the use of technology. The scheme also provides for
assistance to States for IT up-gradation and minor refurbishing of
Employment Exchanges and for organizing job fairs. The funds are released to
States under various components of NCS against the proposals for
establishment of Model Career Centres and interlinking of Employment
Exchanges. Details of the financial assistance provided to various States/UTs
which includes State of Madhya Pradesh is at Annexure.

The NCS does not deal with labourers, but provides employment
related assistance to jobseekers and employers.
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Annexure

ANNEXURE REFERRED TO IN REPLY TO PARTS (a) TO (d) OF LOK SABHA
1321 FOR ANSWER ON 10.02.2020 BY
DR. VIRENDRA KUMAR REGARDING FINANCIAL ASSISTANCE UNDER CSS ON
LABOUR.

UNSTARRED QUESTION NO.

Financial Assistance to States/UTs under National Career Service Project (NCS)

(Rs.in Lakh)
SI. No. State/UT 2017-18 2018-19 2019-20 (upto December, 2019)
1 Andaman & Nicobar - - 02.00
2 Arunachal Pradesh - 21.18 -
3 Assam 108 16.19 44.25
4 Andhra Pradesh 21.00 78.54 41.68
5 Bihar 651.96 - -
6 Chhattisgarh 416.00 05.69 -
7 Goa - - 02.75
8 Guijarat 43.00 - 24.76
9 Himachal Pradesh - 85.44 -
10 Haryana - 267.87 -
11 Jammu and Kashmir 29.00 - 110.63
12 Jharkhand 78.37 - -
13 Karnataka 51.49 18.07 -
14 Kerala - - 07.65
15 Maharashtra - - 51.16
16 Meghalaya 05.38 - -
17 Madhya Pradesh 114.80 - -
18 Mizoram 29.92 - 18.78
19 Nagaland 15.00 - 31.39
20 Odisha 50.00 11.92 58.99
21 Pudducherry 16.21 07.84 -
22 Rajasthan 46.00 - 205.03
23 Sikkim - 16.98 -
24 Telangana 62.42 06.03 95.79
25 Tripura - - 11.16
26 Tamil Nadu 356.66 - 178.20
27 Uttar Pradesh 519.06 34.28 06.55
28 Uttarakhand 10.00 22.94 -
29 West Bengal 44.00 135.15 47.16
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